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Corporations to P1Irehase Cotton ad 
lute 

511. SHRI DEORAO PATIL: Will 
the Minister of COMMERCE be 
pleased to state: 

(a) whether Government have 
taken a final decision to set up two 
Corporations for the purchase of 
cotton and jute; and 

(b) if so, the functions of the pro-
posed Corporatiol)s and the place of 
their headquarters? 

THE DEPUTY MINISTER IN THE 
!4INISTRY OF COMMERCE (SHRI 
MOHD. SHAF'J QURESHI): (a) 
The setting up of cotton and jute cor-
porations is under consideration. 

(b) Details are yet to be worked 
out. 

Handloom Weavers Cooperative 
Societies in Andhra Pradesh 

512. SHRI K. SURYANARAYANA: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether the Government of 
Andhra Pradesh have requested for 
grant of loan of Rs. 50 lakhs to the 
apex handloom weavers cooperative 
societies in Andhra Pradesh to pur-
chase the accumulated stocks of yarn 
with the cooperative spinning mills; 

(b) whether Government are aware 
that the cooperative spinning mills 
were closed since 7th May, 1968 owing 
to the accumulation of stocks; and 

(c) if so, the action taken by Gov-
ernment on the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) 
Yes, Sir. 

(b) According to the information 
received by Government two textile 
mills have closed in Andhra Pradesh 
due to shortage of working capital 
and cotton and illegal strikel~ock-out. 

(c) The proposal for a loan to the 
Andhra Pradesh Government is under 
consideration. 

Exports of Tea by Ceylon 

513. SHRI C. K. BHATTACHARY-
YA: Will the Minister of COMMERCE 
be pleased to state: 

(a) whether it is a fact that Ceylon" 
tea eJCports to most of the countries 
in Europe during the year 1967 ex-
ceeded that of the preceding year; 

(b) whether exports of Indian tea 
to those cOWltries have suffered cor-
respondingly; and 

(c) if so, to what extent? 

THE DEPUTYMlNISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) Yes, 
Sir. 

(b) No, Sir. 

(c) Does not arise. 
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